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1. Counter Affidavit  
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2. Exhibit R10(a):- A True Copy of the Consent No. 

PCB/HO/MLPM/ICO-R/03/2019 dated 13/02/2019 

issued by the 4th respondent/ Kerala State Pollution 

Control Board to the 10th respondent. 
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3. Exhibit R10(b):- A true copy of the 

acknowledgement letter No. PCB/MLPM/DD/2021 

dated 25/04/2023 issued by the 4th 

respondent/Kerala State Pollution Control Board to 

the 10th respondent. 
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4. Annexure R10(c):- A true copy of the email dated 

16/11/2022 received by the 10th respondent from the 

office of the SEIAA. 
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5. Annexure R10(d):- A true copy of the email dated 

07/09/2023 received by the 10th respondent from the 

office of the SEIAA. 
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Dated this the 12th day of September, 2023. 

 
Counsel for the 10th respondent 

    P. Lakshmi 
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